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Indian Dairy Corporation and National
Dairy Development Board is under
consideration.

(b) No, Sir.

(c) At present there are two no
minees of the Gove-nment of India on the
Boards of Directors of Indian Dairy
Corporation/National Dairy Development
Board.
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Strike by the workers of sugar industry

3320. SHRI GURUDAS DAS
GUPTA: Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state:

(a) whether it is a fact that workers of the
Sugar Industry had gone on strike on October
18th this year;

(b) if so, what are their demands; and

(c) what is Government's 'reaction to
their demands?

THE MINISTER OP STATE IN THE
MINISTRY OP FOOD AND CTVIL
SUPPLIES (SHRI GHULAM NABI AZAD):
(a) to (¢) The information is being collected
by the Government.
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